[12 March, 2001] RAJYA SABHA

12.00 Noon

STATEMENT BY MINISTER

Correcting the reply given in the Rajya Sabha on the 26"
February, 2001 to Starred Question 74 regarding separate
Doordarshan Channel for Agriculture
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[Placed in Library. See No. L.T. - 3366/01]

RE. TOTAL BANDH IN ORISSA
ot XS e (ST : TIRAT W, ST ST IS R 1Al the
people of Orissa are protesting against the stepmotherly
attitude of the Railway Ministry towards Orissa; they are demanding
100 per cent special assistance for famine like situation and
restoration and rehabilitation of the super cyclone victims; they are
also protesting against the transfer of two big mountains which contain
full of Bauxite to BALCO just before the disinvestment 31T ART IS 4T
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SHRI ANANTA SETHI (Orissa): Sir, today, there is a total
bandh in Orissa.

MISS FRIDA TOPNO (Orissa): | associate myself with the
sentiments expressed by my colleague, Shri Khuntia.

SHRI MAURICE KUJUR (Orissa): Sir, | also associate myself
with the views expressed by my friend, Shri Khuntia.

PAPERS LAID ON THE TABLE
Notification of Ministry of Law, Justice and Company Affairs

THE MINISTER OF LAW, JUSTICE AND COMPANY AFFAIRS
AND MINISTER OF SHIPPING (SHRI ARUN JAITLEY) : Sir | lay on
the Table under section 169 of the Representation of the People Act,
1951 a copy (in English and Hindi) of the Ministry of Law, Justice &
Company Affairs (Legislative Department) Notification S. O. 90(E)
dated 1.2.2001 publishing the Conduct of Elections (Amendment)
Rules, 2000. (Placed in Library, See
No. L.T. - 3275/01]

Report and Accounts (1999-2000) of Indian Institute of Mass
Communication, New Delhi and related papers

THE MINISTER OF INFORMATION AND BROADCASTING
(SHRIMATI SUSHMA SWARAJ) : Sir, | lay on the Table a copy each
(in English and Hindi) of the following papers :-

Annual Report and Accounts of the Indian Institute of
Mass Communication, New Delhi, for the year 1999-2000,
together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the
papers mentioned at (a) above. [Placed in Library. See
No. L.T. - 3396/01)

Report and Accounts (1998-99) of AH Yavar Jung
National Institute for the Hearing Handicapped
Mumbai and related papers

Report and Accounts (1998-99) of National
Institute for the Orthopaedically handicapped,
Kolkata and related papers
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